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CENTRAL AUmwiSTRATIUE .TRIBUNAL
principal B£NCHJ.M£y DELHI

OA.No.1869 of 1988

Hated Nesj Celhi, this the 11th day of August,1994

Hon'ble i^lr Justice D. L. Mehta.Uice Chairman(J)
Hon'ble a. K. 3ingh,itenib8r Ca)

Shri Jeet Singh
R/o H-191, Nangkpura
N£y ,i3£LHl-21 ... Applicant
By Advocates Shri T. C, Aggaru/al

UERSUS

I

Union of India through

Director General

Doordarshan

Mandi House

NEU DELHI Respondents

By Advocate: Shri J. C. Madan

0 R D £ R(Qrai)

Mr .Dustice D. L. MehtajVC(3}
N

Heard the learned counsel for the parties.

2, The applicant in paragraph-6 Sub-paragraph(.U)

has mentioned that he was selected and his na&ie finds

in the panel at sl.no*46. His further contention is

that his juniors have been appointed and he has
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right of appointed once he has been selectad and

V

this right cannot be denied to him. The applicant

has prayed that the respondents ba directed to

promote the applicant aa Cameraman Grade-II from

retrospactivB effect from the date his junior in

ths Select List has been apppointed with ail

consequential benefits. There is nothing on record

either to substantiate the submissions made by the

applicant or to rebut the position uhich he has mads

outs Respondants^.f ai led to file reply*

3. In the circumstances, us direct the,

I respondents that in Case ths applicant finds

place in the panel and if his juniors have been

appointed or incaae there are soms othar reasons

'Y foe uhich the applicant could not be appointed, the

same should bs intimated to hira by the respondents.

These directions should be carried out by the

respondents within a period of tuo months from the

date of receipt of a certified copy of this order ,

The OA is disposed of accordingly. No costs»
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4* The learned counsel for the respandents

submits that instead of sending copy .. of this

order to the respondents by post by the Registry,

the Same may be delivered to him by hand« He may

collect the same fra.TJ the Hegistry»
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• (^T, L. Fiehtaj
l/ice Chairman


